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B. Nutrition.

C. Health.

0. Early Childhood Education 
Services.

E. Convergence of other women 
and child specific programmes at 
Anganwadi level.

F. Community Participation.

G. Training of ICOS Functionar
ies.
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containers/Gunny bags (CARE/ 
WFP).

E. Utilization of CARE/WFPfood 
commodities.

F. Audit Reports.

G. Feeding Interruptions

12. CRECHES/DAY Care Centres

13. Child Welfare

A. State Children’s Board.

H. Adolescent Girls

I. Important pending issues.

10. Wheat-Based Nutrition Pro- 
gramme

A. Non-submission of Monthly 
and Quarterly Progress reports.

B. Implementation of programme 
in central ICDS projects.

C. Utilization of wheat and Funds 
underthe Scheme.

0. Adherence to the prescribed 
ceiling.

11. CARE/WFP Assisted Nutrition 
Programme

A. Food Management -  Logis
tics.

B. Food Preparation and Distri
bution.

C. Non-issue of utilization certifi
cate.

B. National Awards for Child 
Welfare.

C. UNICEF Greeting CardsSale 
Campaign.

D. Financial Assistance to Vol
untary Agencies under Government 
of India and UNICEF Plan of Op
erations, 1991-95.

E. Early Childhood Education.

14. World Declaration on the Survival 
Protection and Development of 
Children and Plan of Action.

Decentralisation of F.CJ.

6374. SHRI K.V. THANGKABALU: Will 
the Minister of FOOD be pleased to state:

(a) whether the functions of the Food 
Corporation of India have been decentral
ised;

(b) if so, the details thereof; and

(c) if not, the reasons therefor and the 
time by which it is likely to be decentralised?

D. Sales proceeds of Empty THE MINISTER OF STATE O F THE
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MINISTRY O F FOOD (SHRI TARUN 
GOGOI): (a) to (c). Adequate decentralisa
tion exists in different functional areas of 
Food Corporation of India. In this regard, the 
main aspects are indicated beiow:-

(i) The procurement of foodgrains is 
largly made through State Govern
ments and other agencies. Direct 
procurement by FCI is relatively 
much less.

(ii) The dibit ibution of foodgrainstothe 
Public Distribution System is also 
mostly made through the State 
Governments or their agencies.

(til) The storage capacity required for 
foodgrains is only partly owned by 
FCI. The balance requirements of 
FCI are met by other agencies such 
as Central Warehousing Corpora
tion. State Warehousing Corpora
tions, etc.

(iv) The organisational structure of FCI
is decentralised into zones, regions 
and districts. Adequate powers, 
commensurate with functional re
quirements, have been delegated 
to the managerial personnel at 
successive levels.

Institute of Indology

6375. DR. RAMESH CHAND 
TOMAR:

SHRI RAJENDRA AG- 
NIHOTRI:

SHRI KASHIRAM RANA: 
SHRI ASHT BHUJA PRASAD 

SHUKLA:

Waitho Minicterof HUMAN RESOURCE 
DEVELOPMENT be pleased to state:

(a) whetherthe Government propose to 
establish an international institute of Indol

ogy to provide facilities for inter-discipHnary 
resources in Sanskrit and other Indian and 
foreign languages;

(b) if so. the details thereof; and

(c) if not, the reasons therefor?

THE MINISTER OF HUMAN RE
SOURCE DEVELOPEMNT (SHRI ARJUN 
SINGH): (a) No. Sir.

(b) Question does not arise.

(c) A proposal to establish an Interna
tional Institute of Indology was examined by 
the Government some time ago, but it was 
accorded a very low priority. It was, there
fore, decided that no such institution need be 
setup.

Admission In Kendriya Vidyalayas

6376. SHRI B. DEVARAJAN: Will the 
Minister of HUMAN RESOURCE DEVEL
OPMENT be pleased to state the details of 
the rules prescribed and criteria adhered to 
for admission of students in the Kendriya 
Vidyalayas?

THE MINISTER OF HUMAN RE
SOURCE DEVELOPMENT (SHRI ARJUN 
SINGH): 1. The Kendriya Vidyalayas cater 
primarily to the children of transferable 
employees of the Government of India and a 
change of station in the proceeding seven 
years is taken as a transfer.

2. The Kendriya Vidyalayas in the civil 
and Defence Sector adhere to the following 
priorities for admissions:

(i) Children of transferable Cen 
tral Government employees 
including Defence Personnel. 
C R PF/BS F/SPG/CISF/N SG, 
employees of All Indian Serv
ices and Indian Foreign Sen/-


